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SHRI B. P. MAURYA : I introduce! 
the Bill.

12 .7 J  hr§.
STATEMENT /?£. BRAITHWAITE 

AND COMPANY (INDIA) LIMITED 
(ACQUISITION AND TRANSFER OF 
UNDERTAKINGS) ORDINANCE, 1976.

SHRI B.P. MAURYA : I beg to lay 
on the Table* an explanatory statement 
(Hindi and English versions) giving reasors 
for immediate legislation by the Braith-
waite and Compan* (India) Limited 
(Acquisition and Transfer of Undertak-
ings) Ordinance, 1976. [Placed in library 
See No. LT-i 1160/76).

12. *8 hr* ;
SUPPLEMENTARY DEMANDS 
FOR GRANTS (GENERAL), 

1976-77— Contd.
MR. SPEAKER : The House will

now take up the further discussion and 
voting on the Supplcm ntary Demands 
for Grants in res pec* of thv Budget(G^neral) 
for 1976-77. The time allotted is 3 hours, 
time taken— 1 hour 5 minutes and the ba-
lance is 1 hour 55 minutes.

Shri Rim>ahai Pandey to continue his 
specch.
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VT, f*tR f SlfirfsiWr T̂t Kft*«T JRfT
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?*rrT tt*? f  *rsfr^ ^ r r  £ | 

i 1 5 0  V  ^ f r ?  f . f s n r i r  « m f r  f c w i  t t  
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* * r  % f f * r r  *T »r  * t %  t t  *tw r& rm

* * -'f 
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art, <ftt f k  s r a - * F  ^  • i w f f t w  ^
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«rnrnfr lo o ^ c t?

smnft vftx 8 0 0*rt?
ftarripfr i

WCTW «Tft*ar : 800 srf^
8,00 0 «PTtr sffTTtfr OTsmft ft 1

•firm HfWrt*:
ipfsH  ̂ 1 srW'szrr ararfr srr Tft 
srTcff HVfp-'T |  htVt h 'r tp ii % fa ir *rtnr 

ip ^  p srrsrr <v?»tt 1 *fr
ITT I  I «TrT: 3W fRT $*j*rt far«rf^

n^ir, ?*r *r*r«rr n  sthtsit'T 

»r *rtT ^  wrsytar* % ktot*’ $ ^  
^(v t f m f i  c^ir #  f> n

tfTT if 5T?7  W  jTT'TT I  T*f r̂r,

fspr-rr fTrT ̂  sfr srt? g»r>rr gft

% t, 1 f»nff 77-*Rrr RfteJTT «rr-r 

irf^m  itt a rrr * r * s r  t t t  ?r?rff f ,  
uf^rmff it ? *r qtsRT *f ' f ?  T*n *Kfr 2 

i m  JJSTT̂ r |  fa  TOFT flf%»r 

it fa r  *rr  ̂ grf 'sfasfr <*rif;r»r *r *t»tt 

fcsr arnr 1 *rffq\ ^!fr^T 3ft, «rmrt 

sr? »|stpt f^ trrr  |?  «r^ t

wx if% *t ? ?*rtf *rr *rf^ r 

?PTf^r jft ^rrmr v fr  v m  m ?

t t  fter  *rff%  1 q f  f a  

500 5TT9 w<rr *rnr* * forr 1 ssrcr 
f® 5Tft ft% 3fmr | I fJTapt *rM if 
%:TiTT7?T^!ft|^vt «rramft %srffri 
5fi«fi tfr srmm § fa sasft q-nrrct vt 
?«r srft fa<rr *t*<t, «rVr **<ft $ i wrcrct 
%3ft w * t  fwfir T?rft»rf|f^fjw t 
^r?rr 1 1 *r*r ft **r irrr fffrft 
tw ifft sftfur̂  wpt trr̂  sfift eft 
TÔ num «rff? ift *rr* #<f 1

«rtq%w>800 fr t f
?r «iTi^ iVv | | sooo vrtf qft

' ' .1 I *t:

«0 m  flffHT in» : f W i  Tt 3T ^

3ft 2 0  ? f W  W  *Tff^T!T

firn d  5TETR 3pr ^ f ^ T  I

?ftT  ^ t t  g^rr T r i m  j i t t  f n r *  ^

JTsrr ^ r r  «rl wm  »tto* #  *pt &rrw 
srr^ferr f%zrr |  f?r^ t  grq̂ rr

%rrr |  1 f ^  mm  |  %  «ft

*f3r*r vttft %  jv r * r  $ f s w  >rf?r %  

*m r *r$ ? T R rr ^ r  ^ r r  |  *r> r ftm z?m  
« f tr  ? r w  %  m  f%*rr |

1 q f w i  f w s R % 
* n ^ H  i f  * n r  r - r srn r?

f^ > fr % ^ f t  % q r  1 a rf i t ^  iT^r 

^  w  I ,  fsw ^  vpzrv ?r ?m ft

w r a i f r  «p *t  f 'n f t  m i  g m n  u f ^ q r

grfer?r f m  1 ? r f^  fsw  srrrT *?r 

wnfr %  ^rr-^r w ^t t  i ^ f i  % ? n ^ ? s r  i f  

f n T t  ^  i f  sm rr f t ^

apr ? r p r r r  f t  ^ r w r  t .  ^  ft«rfar

q fiR T T  fjw t^ ^ r S|fl JTtsr T̂r %  f^??T i f

* 3 3  s r f r  f t ,  f s m 1 %  f?nT f i r ^  ^?r i f  

jrnn? par ifr i ^l 1 1
t̂t f<T r^frsr^ % fjrqr qTrf̂ r g-^rrfsr 

irr sTRffR Tr^rr o t  i

f a f a s r  Jfarra-JT f a w  f w r r  %  a p t  

t h t  r |  f ,  *rt grr *̂
m m  ^'t im ~ t ^ r c f r r  ^  % f?r^  $mx 
f , %f^5T j f a t  * r f t w  ir *  T O  wrt 

«f) ^ r f f f T  f ^ r q 1 f^? ?ST5T 

SPT W TT TfT^TT O n ft^ T  % 

i f  9RT*Tr 3IT^ I

SHRI SHYAM SUNDER MOHA- 
PATRA (Balasore): While support-
ing the Supplementary Demands for Grants 
I have only to impress on you that the 
c o u n tr y  is going from strength to strength
every year. Only five days ago, we cele-
brated our Independence Day, and 
naturally there is a rethinking as to how 
m uch w e have achieved during the last 27
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t  have to bnng to yournotiOe one fact. 

Agncohstre and irrigation is the lifeline o f 
India'* progress. It is a matter o f  great 
satisfaction today for 6o-crore Indians that 
We have probably crossed those hurdles 
Which brought us in confrontation with 
difficult situations two or three years ago. 
Today we have probably a stock of 17 

million tonnes of foodgrains in our 
country. I do not know whether u is a 
buffet stock, but it is a matter o f great 
satisfaction that with this reserve stock we 
can cross any flood or drought situation

A glance through the Report o f the 
Ministry of Agriculture and Irrigation will 
show that Weather conditions ‘during 
January-Februar} 1976 have proved to be 
beneficial and in case weather conditions 
during the remaining part of the season 
remain favourable, production of rabi 
crops may also regsister a substantial incre-
ase over the previous >ear’ It is true 
that India being an agricultural country 
has to depend on the monsoon and there 
Will be vagaries of nature There will be 
floods or drought in some part or other 
o f  the country every year It may be as 
in Kerala where we have drought m some 
parts and floods in some other parts 
But the overall situation of agriculture and 
food in the country is very good That is 
a matter o f great satisfaction to the people

In this connection, I must say some* 
thing very pertinent to my State* Orissa 
Orissa is an agricultural Stare, and as 
Gandhiji said, the poorest of all die States 
in India. It has so many projects 
to be taken up I come from North 
Orissa where there is the Subarnarekha 
project Which has been passing through 
almost every Ministrj during the last ten 
years. Now probably it is pending with 
the Planning Commission. Babuji will 
agree— perhaps he has seen the file— it is 
an interstate project to be finalised 
between Bihar, Vast Bengal and Orissa. 
Although the Chief Ministers of Orissa and 
Bihar have agreed to the ***0* rt, the

signature of the Chief Ministar o f 
West ‘Bengal is yet m come I ftaVe no 
doubt that through Babujl’s taterventtott 
and good offices, the signature o f the Chuff 
Minister of West Bengal will be obtained. 
If that is done and the project is taken up, 
this multi-pttrposepro)cctisgoingto bring 
prosperity not only to xo lakh people ia  
Orissa but to a large number of people 
in Bihar in the upstream of Subranarekha 
who are suffering due to floods it will also 
bring prosperity to a large Section of people 
in the Midnapur district of West 
Bengal who have suffered during the last 
SO years and have come to call Subar- 
narekha as a river of sorrow

The emergency has brought a lot o f 
good to the country, because for the first 
time probably everything has been electri-
fied, everything is in gear and every 
individual, right from top to bottom. 11 
trying to dexote his energy m a spirit o f 
dedication to the scrvice of the country 
so that the country may progress

We all know that the rural people depend 
on banks Here I want to sa> Some* 
thing about the functioning of banks. 
When banks were nationalised, it Was 
probably considered by the people of India 
asthe’magnacarta'of the people o f India.

The people of India thought that after 
nationalisation of the banks prosperity 
would come round the corner; the major 
components of our Prime Minister’s 
twenty point economic programme are for 
I ameliorating the economic conditions o f 
the vulnerable sections o f society The 
different items o f the programme should 
be enabled to move forward with 
the flow of credit from branks as an 
engine of economic growth so that small 
investments can be made selfrefiant and 
productive. But die managers in srme o f 
the banks are not dedicated to she 
spirit o f serving the peogler nor are they 
atuAtd fc> the spirit o f  emergency; i&cy 
have not inhaled the spirit f t jftoBNftia*
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tton and because of those reasons, it has 
become a failure because the common 
people, general people arc not feeling that 
the banks are for them and are not for 
Birlas, DalmiaS Jains and GoenkaS and 
other people from the upper strata. Wh en 
a common man goes to the bark he is 
frowned upon. When banks were in the 
private sector, service was easily avail-
able. Bureaucrats now feel that they are 
highbrows and chief patrons and they are 
•controlling the banks. I have written 
numberless letters to the Deputy Minister 
.about this and I have also asked that a 
bank manager be transferred. I feel that 
a machinery has to be evolved and some 
action should be initiated so that the ba» k 
managers should feel during the emergency 
that they are e*qual to people who come to 
them for relief, for money ; other-
wise the p o o t  peasants will not benefit.
I have been elected chairman of the co-
ordination committee of the northern zone 
for the State Bank of India. There is 
victimisation in the State Bar k of India. 
The re are persons like Mr. Goel, Mr. 
Kangachary and others. I do not know 
them, mere are employees, workers 
Working till 9 p.m. in the night and they 
do not get any overtime; it is not even 
allowed to enter it in the register that they 
are working for so many hours extra. I 
.asked Mr. Balasubramaniam, additional 
secretary to get in touch with Mr. Goel, 
so that he could talk to me about this; 
Mr. Goel did not care to talk to me and he 
tells the workers: why should I talk to a 
Member of Parliament ? This is his atti-
tude to Workers. Those workers and the 
employees who work in the banks are the 
backbone of nationalisation and they are to 
deliver the goods, not the managers or 
<y >4 * r r Rarg chari*. The Hon. Mi i tor 
should try to find out the grievance of the 
employees; he should know whether they 
feel oppiessed and whether they have any 
complaints or submissions to make to tl e 

govern'Hent. Some machinery should be 
found out to do that; they should not 
•merely depend upon the report of the 
(branch divisional manager or other

persons at the top level. As a trade Union-
ist I know that the poor people, the pea-
sants and the workers constitute the back-
bone of our society and they are behind 
the Prime Minister’s 20 point economic 
programme, they are behind the Cor.greS 
Party and not the police nor the bureau-
crats nor officers who are there only to 
take a lion’s share of the good that ccmes 
out.

During the emergency, we have tried 
to find out the condition of the workers in 
the industries. As a trade unionist, I feel 
that the workers have lost their bonus.
T ’ ey do not mind; they feel that they have 
to contribute to the success of the planning 
and that they as workers can contribute 
somet i g financially and also physically 
by t eir labour; they have stated support-
ing t' e plan of the Prime Minister, unlike 
some engineers or top brass of the manag-
erial class. There is a grievance every-
where, in all the steel plants in the indus-
trial installations and everywhere. The 
workers have no access to government.
T f e managerial class has been empowered 
with so much power in emergency that if 
in their opinion there is any type of 
insubordination by any worker, he will mee 
with summary dismissal from the job. In 
the Southeastern Railway, I krow that on 
flimsy grounds twenty ticket collectors had 

/ been removed. I come from the steel 
plants area and I am connected With steel 
plants unions; the managers in the steel 
plants are having such repressive measures 
that it is difficult for the wokers to feel that 
they are part of the installation. They 
are giving premature retirement to officers 
who are honest and who have the maximum 
amount r f integrity and are trying to keep 
only those officers who indulge in buttering 
and flattering and euologising: you are the 
person who is responsible for the progress 
of this steel plant. This is the situation in 
Rourkela; this is the situation in Durga- 
pur and every Where. ‘

If I send a lettei to the minister making 
some complaint, the reply comes from that 
very manager against whom I have com-
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plained. You can imagine what Would be 
the contents of such areply. M r. Mukher- 
jee is a very dynamic minister and a close 
friend of mine. He has given a new turn 
to the entire banking and revenue system. 
He must look into these things. 
In my constituency, there is 
a small place called Soro. The manager 
there has become very unpopular. He 
openly criticises the Prime Minister and the 
20 point programme. Waen people come 
for loan, he behaves in a very rude Way. 
Courtesy costs nothing, says an English 
proverb but he thinks he is a monarch 
in that little area. When I complained to 
the minister, I received a reply saying, “ So 
and so has not paid his dues to the bank. 
You, as a* Member of Parliament, may 
please use your good offices in the matter 
so that the money m ay be paid back to 
the bank.” As a Member of Parliament* 
it is my duty to use my good offices, bu 
it was not my duty**

Mr. SPEAKER : I think a very unus-
ual situation is there in the House. You 
arc levelling charges against persons who 
arc not here to defend themselves. You 
are not following the procedure pre-
scribed. You are naming the persons and 
saying that they indulged in bribery, cor* 
ruption, etc. If you have to make accusa-
tions of a serious nature, you should inform 
me and take my permission. So, whatever 
you said about individual names and 
charges will not form part of the proceed-
ings.

SHRI SHYAM SUNDER MOHAPA- 
TRA : I am sorry; I will not give the 
names of (he officers. I will only mention 
the bank. As I *aid> the manager of the 
State Bank, Balaftore has written me a letter 
asking me to extend my good offices to 
realise the motley. Those officers who 
were responsible for giving money to such 
people should be taken to task and their

••Not recorded,. i.*-* ■

explanation should be called for. Why 
should a poor M.P. be asked after three 
years to use his good offices for realising 
the money ?

On the8th August, an editorial appeared 
in a very well known daily of Orissa, 
Samaj about the exploitation of p'x r 
tribal and Harijan wemen. The contrac-
tors and tektdars from the industrial areas 
of Jamshedpur and West Bengal lure the 
poor people in Tribal and Harijan areas, 
which are poverty-stricken due to conti-
nuous floods or draught, and take these 
people out of Orissa. In such a situation, 
what should be the duty of the government ? 
The police should be acti vised in such a 
way that these contractor# arc not in a p 
tion to come to the rural areas with money 
and allure the poor people.

I would like to draw the attention of the 
House to certain project* in Or*&sa. 
Orissa is the poorest of all the States 
in India, as Mahatma Gandhi once said and 
â  our esteemed Prime Minister also has 
said and in the considerations of the 
Planning Commission and other agencies, 

Orissa should get priority. We have 
many river valley projects to be completed. 
There was a ferro-vanadium plant 
which was to come up in Mayurbhanj 
district, but nothing is heard abour it. 
The Prime Minister announced that a ferti-
liser plant will come up at Paradip and the 
people were hoping that this will change* 
the face of the whole State. But we 
understand that the project has been accept- 
ed only in principle. I request that due 
attention may be given to this also.

The S. E. Railway coven die maximum 
area in the State of Orissa. But there is 
nor much development as far as the 
railway is concerned. There are areas 

which should be connected by railwsy 
lines. The communication system should 

be geared up.

SHRI S. M. BANERJEE (Kanpur) 
Theae are Supplementary Demand: 

(General), excluding the railways.
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MR. SPEAKER: You should confine 
yourself to only those items which are 
included here.

SHRI SHYAM SUNDER MOHA- 
PATRA: I was having an overall picture 
before my eyes.

MR. SPEAKER: No overall picture in 
the discussion of the Supplementary 
Demands.

SHRI SHYAM SUNDER MOHA- 
PATRA: Out  country is facing a huge
unemployment problem. Today in 1976 
we have about 94,26,000 unemployed 
people in our country. About 50 lakhs 
of them are matriculates. Then, big job 
seekers like technocrats, engineers, doctors 
and those who have passed BA or MA 
examination account for another 4 lakhs.
We should provide avenue of employ-
ment for these people in our country.
The private sector should "be compelled to 
absorb as many people as possible.

If you compare the unemployment 
problem of Orissa with that of the rest of 
the country, you will find that Orissa is 
placed in a very disadvantageous position. 
Because there is no industrial development 
and agriculture is poor, the number of 
unemployed people in Orissa is increas-
ing as at a fast rate.

During this period of emergency when 
planning is being accelerated to reach 
every home, when there is hope and aspi-
ration in the minds of millions of people, 
when the emergency and the 20-point 
Programme and also the 5-point program-
me of Shri Sanjay Gandhi have electrified 
the minds of everybody in 6ur country, 
planning should be done in such a h way 
***** co-ordinated planning and
there is cohesion in planning ? between 
State and State in the larger intercats of 
the people, go that the States which are 
lagging behind are brought to the level of 
the advanced States to ensure that there is 
a baianc jd economy*
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SHRI RANABAHADUR, SINGH T 
(Sidhi): Sir, while supporting the
Supplementary Demands for Grants, I 
wish to bring before this august House two 
difficulties that would, J hope, find 
solution.

I represent an area which is completely 
hilly and preponderantly inhabited by 
Adivasis. It haŝ  been an experience in 
that region that the supply of -essential 
goods to the Adivasis is an extremely 
difficult operation. Specially in the con-
text of the present conditions obtaining 
when the question of black-marketing is 
almost wiped out, it is all the more impor-
tant that that these Adivasis are allowed to 
have a sufficient supply of these essential 
commodities, specially things like sugar, 
kerosene oil, coarse cloth, etc., at proper 
prices. The difficulty that is being faced 
is the fact that, since these Adivasis are 
poor people, they find it very difficult to 
leave their agricultural operations and come 
to the district headquarters from where 
these essential goods are usually supplied.
At the same time, the usual commission 
that is allowable on tuch goods is not at 
all sufficient for any one who would like 
to transport them over hills without any 
roads, either on horse-back or as head-
loads. While we in this country ate trying 
to obviate shortages in the supply of essen-
tial consumer goods in the urban areas,
I think, it would be in the fitness of things 
that this obviation is more in those hill 
areas where the people are really poor.
It is a matter which should exercise the 
concern of this1 Ministry to find ways and 
means to obviate thete difficulties and en-
able these Adivasi^areas in the backward 
regions to get the supply of these essential 
commocMucs*] A§ to how and in which 
way this could be done, I leave it to the 
M ln lttr y . 1
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The second thing I would like to pre-
sent before the House is the fact that, in 
the context of the necessity for more agri-
cultural production in this country, it is an 
extremely difficult situation that is obtain-
ing in our region. We are about 120 
kms. away from the rail-head, and what-
ever fertiliser is supplied to this area has to 
be transported by road to the district 
headquarters and from there it is distri-
buted. So, the situation is th8t upto the 
rail-head, the charges for transport of 
fertiliser are not borne by the agents who 
distribute it, but as soon as the ferti-
liser leaves the rail-head, the transporta-
tion charges are added on to the commis-
sion of the supply agents. The upshot 
is that, in our district , the fertiliser is 
always in short supply, whereas people 
have taken to adopting improved farming 
techniques and the demand for fertiliser 
is there. The difficulty is that there is no 
agent, apart from the cooperatives who 
do it in an off-handed way, who would 
undertake to supply fertiliser in sufficient 
quantity to this region. In this context, 
I would submit that it is essential that the 
transport of fertiliser from rail-heads to 
the district headquarters should find a 
subsidy from the Fertiliser Corporation, 
so that it does not go against the interests 
of those people who are involved in the 
supply of fertilisers to these areas.

SHRI CHAPALENDU BHATTA- 
CHARYYIA ( Giridhi ): Mr. Speaker, 
Sir, I support the Supplementary Demands 
for Grants. It is a sort of nvni-Budget 
and is in vogue in other countries also. 
The necessity of a right policy mix is 
widely felt, so that, along with thê  deve-
loping technology, along with sophistica-
tion, along with growth in the highly 
<apital-intensive sector.. .

MR. SPEAKER: The hon. Member 
wfil continue after Lunch. The House * 
stands adjourned to meet again at 
a.oo p.m. ^  *

The Lok Sabha adjourned for Lunch 
till Fourteen of the Clock.

The Lok Sabha reassembled after Lunch 
at six 'minutes past Fourteen of the Clock.

[Mr . D e pu t y  Speaker  in the Chair ]

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL), 1976-77— Contd.

SHRI CHAPALENDU BHATTA- 
CHARYYIA (Giridhi) : As I was say-
ing, right policy-mix and micro planning 
are necessary to help completely imple-
ment the 20-point programme of our Prime 
Minister and the five points additionally 
projected by Mr San jay Gandhi 
which have raised great expectations. O f 
course, family planning is the crux of the 
matter. We ..have to keep - the rate of 
inflation to the level of increase in pro-
ductivity in industries and in scientific 
agriculture. The Supplementary Demands 
for Grants have made a provision as 
follows: Rs. 65 crores for agriculture and 
rural development. Rs. 32 crores for 
power development. Rs. 46*93 crores 
for foreign trade and export promotion.
I am happy that Rs. 3 crores have been 
provided for revenue and capital account 
for Mines and Minerals perhaps osten-
sibly to give a drive for such heavier 
minerals like uranium, copper, silver, 
nickel and so on. I again emphasise the 
overriding necessity of exploring intensively 
22 degree latitude plus fifty miles north 
and south of it, from the mouth of Subar- 
narekha river to that of Tapti.

Sir, priority is fixed for particular 
schemes and here also it is a projection 
of the priority fixed in the original budget.
I wholeheartedly support it. My only 
point about the additional demands is 
this. There are Rs. 2 crores for science 
and? technology. •» I wish these demands 

were larger so that the brain drain now ; 
taking place could be effectively stemmed.
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Low income, Low wage, depressed 
areas should be specially identified and 
given necessary economic support to bring 
them in line with other areas. I have 
in mind the higher plateau areas of Chota 
Nagpur where stick lac is grown and the 
lower plateau of Chota Nagpur so far as 
mica is concerned. These depressed areas 
requir: special attention and they should 
be identified.

One crop zone areas should be identified 
and more credit should be pumped into 
them by rural bank<. At every Anchal 
head-quart era in order to effectively prime 
the agricultural pumps for higher production 
pumping of extra credit is a must.

Co-relation between credit and higher 
production in agriculture is immediate and 
highly significant. But, I do not want to 
labour on the point. That will also help 
in mobilisation of the masses for better-
ing their own existence. That will aho 
develop selfreliance and, for that particular 
purpose, we must mobilise adequate dc- 
po its in the rural banks also in the second 
round.

Sir, the nationalised banks with their 
high-salaried employe* have effectively 
increased the cost of credit facilities reflect-
ing the high interest rate. And th n 
there is that Lakshman Rekha of 16 k.m. 
beyond which it will not operate. These 
officers have no adequate motivation, 
they hardly ever go out of their office* 
into the villages. That is one of the major 
reasons why our economy in our part of 
the country is not going up as fast as we 
had expected. They have, one reason or 
another, the absence of agronomists or the 
B.D.Os are not supplying the ownership 
certificates in time. Of course, that 16 
k.m. limit is there sometimes. These are 
the valid reasons. But, more often, those 
are excuses and alibis and unless we can 
remedy the ê, 1 am afraid, that much of the 
20»p0int Economic Programmes will not be 
♦flfprtivflv imnkmtfited.

I know thit some of these banks arc 
really an extension of the image of one in-
dividual ; I know also of the situation in 
Ranchi where one high officer of the bank 
went into the surrounding gram panchayat* 
and by pumping the credit in course of 
just two years, through overproduction 
of tomatoes has brought down the cost of 
potatoes to 15 paise a k.g. The problem 
for them is for an effective m eeting.

Now, we have to purchase tomatoes at 
Rs. 5 a k.g. higher than what we pay for 
the apples. This requires an urgent and 
immediate and effective intervention. 
Some of these bank officials* performance 
should be noted and those whose per* 
formance is effective and good should be 
rewarded irrespective of the seniority.

I suggest that, side by side, in order to 
remove the imbalance, the public sector 
corporations should think of adopting 
villages. A private firm in Ranchi has 
adopted over 50 village* where they have 
their own agronom’sts who are setting up 
a cropping pattern there; they are giving 
them Australian sheep and also some cows 
for da:ries. Unless we do that, the two- 
sector economy which is emerging out of 
the introduction of new technology will 
go on gathering momentum and every 
public sector corporation will be surround-
ed by 200 to 400 village a which will have 
the'r economy depressed. With an effec-
tive role of the public sector corporations 
by adopting the villages and with the efforts 
of the nationalised banks as also the com-
munity development project authorities 
by bringing them together, I am sure, we 
can make an effective improvement in the 
situation obtaining in the villages at the 
shortest possible time. The problem of 
energy, raw materials and development 
are to be tied together.

MR. DEPUTY-SPBAKER: Have
th at toy reference to any of theae demands? 
Not the general principle underlying, not 
even the orgnal demand*, can be di»-



I6i Suppl. DG (Genl.)  SRAVANA 29, 1898 iSAKA)  1976-77 162

cussed at this stage; only the portion relat-

ing to supplementary demands.

SHRI  CHAPALENDU  BHATTA- 

CHARYYIA;  In  the  supplementary 

•demands, they have not provided for the 

integrated development of solar power and 

the agricultural pump sets whic'i hold sa 

much  of the promises for the  village 

■economy in the coming decades.

MR.  DEPUTY  SPEAKER:  You can 

not do that in supplementary  demands. 

It is in original demands.

SHRI  CHAPALENDU  BHATTA- 

CHARYYIA:  I  support  the  supple-

mentary Demands for Grants.

SHRI K. MAYATHEVAR (Diidigul): 

Mr.  Deputy Speaker,  Sir,  I support 

these  supplementary  demands  but 

I further  put more demands for Tamil 

Nadu.

MR. DEPUTY-SPEAKER:  You have 

only to refer to the supplementary demands 

before the House.Y ou cannot create more 

demands.

SHRI  K.  MAYATHEVAR:  I  am

coming to that.  So far as agriculture is 

concerned, the price of fertiliser has not 

been reduced.  On the other hand, the 

 ̂, price of paddy in Tamil Nadu has  got 

reduced  considerably.  The  farmers  are 

unable to purchase fertiliser since the price 

of fertiliser has not been reduced in propor-

tion to the reduction in the price of paddy. 

I request the Government to  consider 

reduction in the price of fertiliser.

Sir, the hon. Member who preceded me 

has put very valid points in regard to rural 

banks.  The rural credit should be avail-

able not only to the agr culturists but also 

to the village artisans and the poor needy 

public.  No doubt, we have nationalised 

banks but we have to.. .

i

MR. DEPUTY-SPEAKER:  There is 

no supplementary demand in the case of 

rural as well as nationalised banks.

1506 LS—6.

SHRI K. MAYATHEVAR:  Sir, the 

hon. Member has put it correctly that the 

banks are giving loans to the capitalist 

group in the villages, towns and cities. 

These big sharks in industry are able to 

satisfy the agents and the directors of the 

banks and, as such are able to get loans. 

The object of the  Government is to pro-

vide loans to the weavers,, down-trodden 

people, dhobis, carpenters, village artisans 

and the petty businessmen but these people 

are not able to get any loan at all.  This is 

the practical difficulty which I am placing 

before the hon. Members of this House, 

I have come across hundreds of such ins- 

stances in  my]  constituency  as well as 

my State.  You must also take stringent 

action against th;se bank officials who are 

not helping the public in accordance with 

the objectives of 20-point programme.

Sir, the Homs Minister visited Tamil 

Nadu recently and admitted that in ten 

districts out of fifteen districts there was 

drought and. . .

MR.  DEPUTY-SPEAKER:  Is  there 

I any demand for Tamil Nadu ?  I am onl

trying to point out to you  the para- 

metres of discussion.  You can take your 

time and  say anything you like but after 

you go back home pleas - road the relevant 

portions of the Constitution relating to the 

Supplementary Demands and  rules for 

discussion thereon.

SHRI K. MAYATHEVAR:  Sir, the 

IGovernor of Tamil Nadu also inspected 

I many districts and the Government grant-

ed rupees seven and a half crores for agri-

culture  developm ent,  drought situation 

and drinking water.  In Tirunelveli dis-

trict, the agriculture activity came to a 

standstill.  The agriculturists were unable 

to implement the agricultural activity and, 

as such, Rs. i crore were granted for each 

district.  I plead with the Government to 

grant Rs. 25 to 50 crores more than wha 

has been granted.  The amount of rupees 

seven and a half crores is insufficient.  I 

submit  that  you  must  sympathetically
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capiider. the position of agpooltyrifia in 
T p u | Nadu and grant a m  money to 
piqnde for the drinking water and to 
ptqteot die small patfir landlord*, the poor 
nawwpfoyed men and the down-trodden 
people ia Tamil Nadu.

Then so far as relief to the agriculturists 
is concerned, in Tamil Nadu, the Presi-
desi  the Governor, in o n c td
exemption or debt relief only to those 
agriculturists who had borrowed loans 
from private parties. There was no relief 
from indebtedness given to those farmers 
who had borrowed from Societies, banks 
or Government or quasi-governmefttd 
authorities. It is like raying ‘Operation 
successful patient collapsed*. Therefore, ( 
I  would request Government to give them 
caepiptian from repayment of all loans, 
tp the .poor and medium farmers in Tamil 
Nate, thereby giving protection to the 
long-affected farmers of Tamil Nadu.

Side by side, these farmers should also 
be given credit facilities. There is no use 
giving only debt relief to agriculturists 
tad artisans. You must give diem addi- 
tioaalprotection by way of credit facilities 
jfrom rand banks and nationalised banks. 
Now because of die morotorium on loans 
taken by agriculturists and the debt relief 
provided to the farmers, the fanners are 
unable tq .get any loan from any money-
lenders. They are unable to even mortgage 
their jewels or even vessels. Poor people 
used to pawn their clothes and car s also 
for loans. Even then the moneylenders 
are not accepting those properties and 
articles and giving them money. The 
result is that they are unable to carry on 
their day to day life or business in die field 
as well as elsewhere. Therefore, I request 
th»Qovemmcsa to make mare proriuaafac 
agriculture not only in Tamil Nadu but 
throughout India because the fanning 
community constitutes 80 per cent of. 
Irdia, but they are given only 20 percent

o n **  in die f am Ytaar t t m .. Tbotrtnaag - 
you must girt d tta  at taaK «ofMroeqr
more to protect the interests of the agrad- 
turftts Who are die baddbane «ir nmA 
economy. I f  they produce itiort* ftorf- 
gfehu, the price* essential cotatoOdtflw 
Wit! come do** tar Tamil Nadu and" eBre- 
where. As a result of the emergency* iwaf 
die twenty-point programme, the . pricfe 
of essential commodities and agricaifturaf 
produce like wheat, paddy and flttnr 
things have come down. But eeocattyr 
thev haye once agate gone ap. Those, 
prices should not be allowed to go up; 
there yhould .be a continuous decline in> 
price so far as essential commodities are. 
concerned.

Now there is no kerosene oil available* 
in Tamil Natita for the hrst one month. > 
Y6*t must take imnrdlate wp» to providr 1 
kerosene oil to the Star. With thear - 
words, I support the Demands.

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATr 
SUSHILA ROHATGI): At the outset,
I would like to thank each o f the bon. 
members who have participated in this 
debate, making me wiser and. more well- 
informed after their suggestions. I would 
also like to thank you for drawing their 
attention to the relevant articles of the 
Constitution and rules within the limits 
of which discussion on these Demands 
should be controlled. But by and large* 
we have seen that members, because o f 
their anguish at the conditions obtaining 
in their constituencies, do realise that they 
have to voice their feelirgs. So We do 
find that apart from confining themselves; 
strictly within the rules in regard to dte 
discussion of the Supplementary Dennnds*. 
they have aired the'r views beyond their 
scope of this discussion. But they Would 
excuse me if I do not reply to diose points. 
But I can assure them that all the point#'1 
they have made will be. conveyed to the 
Ministries/Departments concerned and 
am sure proper actipa Would be taken b j, 4, 
them.
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M R . D B P U T Y -S P B A K B R : It is diffi-
cult to hold the M em bers under leash. I  
do not Want the M inisters under leash.

S H R IM A T I S U S H IL A  R O H A T G I : 
I  am sure I  do not need it.

A part from  that, b y  and large, the House 
has given its support to the Dem ands, 
though m any o f  the members who have 
spoken are not in the H ouse just now.

Hon. M em bers Will realise that theie is a 
lot o f  difference in the economic situation 
today; therefore, when they raised some 
p oin ts, they probably forgot the changed 
conditions o f  the Indian economy. T here 
is buoyancy in  our econom y and there 
is  lestoration o f  faith and people have 
confidence that We have made a break-

through and there are going to be better 
days even. T h ey  have brought in so many 
points and therefore I should like to make 

a brief review o f  the economic situation. 

T h e  workers in the factories and the pea-
sants in the farm have laboured to produce 
this situation and then the policy o f  the 
Government and the strategy o fth e  Govern 
ment and the co-operation o f  the people 
have all yielded results and We find that 
there is a much better climate today. It 
is a fact that India is one o f  the very few 
countries in the WJrld that had contained 
inflition  and h a l brought about a negative 
rate o f  inflation. M any developed countries 
have a higher rate o f  inflation, 5 to i2  per 
centinflation. Fortunately India had made 
a record for itself in the World economy . 
In the agricultural Sector We find that 
there has been a record production o f  i i8  
m 'llion tonnes. T here Was a slight delay 
in the arrival o f  the monsoon and when 
speculators tried to take advantage o f  that 
situation and the s 'taition  g o tr e f ljc te i  in 
the slight rise in prices, the G overnm ent 
im m ediately acted. Because o f  the v ig il-  
lance on the part o f  the G overnm ent as 

Well as stern measures and other policies 
ifcat Were adopted by the G overnm ent, that 
trend had been brought under control. 
T h a t shows that the G overnm ent has to 

be o v e r  vigilant and fiscal and m onetary

discipline is absolutely necessary more 
now than at any time before. O u r stock 
position is better noW. O n the industrial 
fron t, the growth was 2.5 per cent in 

1974-75 compared to 5-7 per cent in i9 75- 
76. There are indications that With d is-

cipline and determination in our fields and 
factories, the industrial growth rate is likel 
to be o f  the order o f  10 to 12 per cent this 
year. T h e y  are very good signs fo r the 
country. Power position has definitely 
im proved. A part from  the above,' various 
other econom ic measures had also been 
taken such as curbing the expenses under 
G overnm ent, both in the States as well as 
in  the Centre. W e find that there has 

been economy though there Was always 
scope fo r further im provement. T h e  
Governm ent had issued instructions that 
there should the utmost econom y in 
Government expenditure and avoidable 
expenditure should not be incurred. O ur 
tax collections have also increased and 

our savings have im proved. Som e hon. 
M em bers have taken keen interest and I  
should therefore like to say to them that 
We have exceeded o u r targets and co llec-
tions vmder small savings this year arc 
R s. 90 crores more than the last year and I  
hope this trend Will continue. F urth er We 
also find that our balance o f  trade position 
and the foreign exchange position is satis-

factory. Some o f  these gains have accured 
because o f  the policies o f  the Governm ent 
and also because o f  the discipline among 
the people. W e find that the people 
stood together w ith the Governm ent in 
bringing about economic improvement.

O ne o f  the hon. M em bers pointed out 
that supplementary dem ands led to 
pumping o f  more money into the econom y 
and he asked whether it  Would not lead 
to a rise in prices. T h a t is the reason w hy 
credit Will have to be disciplined. M one-
tary and fiscal measures have been taken 

and Governm ent w ill see to it that those 

checks are there all the time.
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[Shtimati SmhiU Rohatgi]

Coming to  sick textile uncjertakings, 

103 of these were nationalied arid a provi-

sion of Rs. 40 crores Was kept  earlier. 

But .it could not be utilised.  Now this 

ainqunt is being drawn through su'pple- 

ipentary demands.  These sick mills Were 

running at losses.  The loss on this score 

alone came to Rs. 7-5 crores per month. 

I am glad to inform the House that be-

cause of various steps taken by the Govern-

ment, together with the cooperation of the 

workers, to day the position is much better.

SHRI  DINEN  BHATTACHARYYA 

' •(S"W'mpore):  Is  there  no  loss  on

■ account 6f these mills now ?

'  SHAIMATI  SUSHILA  ROHATGI: 

The loss Was Rs 7-6 crores in April 75. 

The latest figure of loss is Rs 1-25 crores 

for July, 76.  We do hope  that these 

losses will be wiped out completely and 

in that the hon. member can be of great 

help, if he wants.  We do hope that ulti-

mately these losses will bb  completely 

wiped out and converted into gains.

For modernisation of the mills, various 

i plans have been drawn up both for  the 

present and for future and  we are sure 

these will yield results.  Many of these 

text ile mills are earning foreign exchange 

and we do hope that the exports will go 

.up  in courfe  of  time.  Two of these 

mills which belong to Kar.pur to which 

AAr.  Banerjee  has  referred—Lakshmi

Rattan Mills and Atherton West Mills— 

were nationalised only recently.  I do not 

know why Mr. Banerjee who choosesto quot 

my name in connection with so many other 

thirgs kept out my name when the taking 

over of these two mills came, but I leave 

it at that.  I would like to inform  the 

House that the proposal of the Mini stry of 

Commerce for releasing a sum of Rs. 2- 74 

crores, out of the sum of Rs. 5-90 crores 

which will be required for this, for working 

capital margin and iihmediate renno vation 

of these two mills has been approved and 

str ction for th” realise of the funds has been 

issued. We do not want their working to

be stopped. We want them to: go  ahead 

with their working..

The question of subsidies on fertilisers 

came up and some members said thatth’s 

subsidy i s goipg to the rich manufacliurets. 

I would like to say that th's is not the con-

cept.  This subsidy will go through the 

manufacturers to the farmers. This is going 

to help not the b'g sharks but the m̂all 

farmers who really need it.  I am happy

■ to announce that because of the reduction 

in prices for which subsidy is' requirecl, 

there has been a greater off take  of' ferti-

■ lisers.  The increase in consumption has

gone up by nearly 34 % •  That shows' that 

production also increases and naturally th’s 

is going to help our agriculture and our 

economy as a whole.  This should allay 

the fears, if any, in the minds of hon. 

members. ‘ ■

At the time of presentation of the budget, 

a sum of Rs. 15 crores was to be given to 

the Finance Ministry for integrated rural 

development.  But later on it was decided 

to allocate this sum not to the Finance 

Ministry but to the Department of Rural 

Development.  It was said last time that 

the money is lying wast  that it is not 

surrendered, etc.  Because there had been 

a change and because the money cannot be 

transferred from one to the other, it is 

being surrendered from Finance and asked 

for in a supplementary demand under the 

Department  of Rural  Development.  I 

hope hon. members will appreciate that the 

strategy for rural development will  go a 

long way in sustaining our economy and 

giving employment to our people.

The question of the sixth instalment of 

DA also came up.  I think only recently 

an answer has been given about it.  We 

find that the index average which went 

down below the 320 mark in January 76 

has consistently declined since then.  The 

figure for Jime 76 is 303'75- I  may 

assure the House that the representatives 

of the employees will be consulted before 

taking a final decision regarding the sixth 

instalment of DA.
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A question was raised about the pay- 
scales of supervisors and draftsmen in the 
defcnce establishments. We arel already 
aware of the position and a decision is 
going to be taken on this shortly.

SHRI S. M. BANERJEE: The final 
decision rests with Finance. It is for the 
Finance Ministry to okay it before it goes 
to the Cabinet.

SHRIMATI SUSHILA ROHATGI: 
In fact, a question is pending on this sub-
ject, which is likely to come up next week.

Then, a very senior member, Shri 
Tiwari, wbD is one of our leaders ir the 
party from the days of the freedom struggle, 
chose to make a number of charges; in fact, 
I would not call them charges. Unfor-
tunately, he is not present here to hear the 
reply. There was nothing very specific 
in what he said which I could enumerate. 
He said in a general way that there has 
been corruption, there is no d scipline, the 
Government servants are free to do what 
th y like and so on. I would like to say 
that in order to gauge the administrative 
efficiency of the Government officers, 
periodically the r work is reviewed. 
According to the latest information, the 
cases of 55,587 Government servants 
have been reviewed, out of whom 2,048 
Government servants have been retired, 12 
belonging to Class I, 56 belonging to Class 
II, 1,420 belonging to Class III and 560 
belonging to Class IV. 31 Government 
servants have been reverted to their sub-
stantive posts as a result of the review. 
That shows that Government is not sitting 
pretty on th s, but taking steps which are 
absolutely necessary, in the larger interests 
of the administrative efficiency of the 
country.

Some hon. Members referred to the 
Employment News and said that it was 
catering only to high salary posts. As a 
matter of fact, we find that even posts of 
apprentices are advertised there. So far 
as posts in the lower grades are concerned,

recruitment is generally done from the 
States concerned, and so those posts arc 
not advertised in the Employment News, 
which has all India circulation. Now 
Punjab State has decided to start its own 
Employment News. Such newspapers 
will naturally carry advertisements for 
posts in the lower grades also. Normally, 
it carries advertisements for posts carrying
• salary of Rs. 500 and above.

One hon. Member mentioned that 
there is no demand for education. This 
is not main budgetary allocation but 
supplementary demands. It is a matter of 
satisfaction, rather than a matter for 
criticism, that the Education Ministry 
have been able to manage with in their 
allocation, rather than coming for a sup-
plementary demand.

Then, many hon. Members waxed 
eloquent on family planning. I am speak-
ing on this subject, not as a Member of 
Parliament but as one of the women in 
the country, and I say that this should 
be taken up on a war footing. I feel that 
the incentive that is provided is still quite 
good. But we should not look at it 
purely from the point of view of incentive.
I think every Member of Parliament, as a 
representative of the people, should go to 
the various parts of the country and carry 
this programme as a beacon light to every 
nook and corner of the country, because 
there are still people in this country who 
are not aware of the significance of this' 
campaign. We should take it not as a 
negative aspect, but as a positive pro-
gramme. I am told that every time a 
human pulse beats three babies come into 
the earth. We cannot allow this rate of 
population growth, especially when 40 
percent of our people are living below the 
subsistence level when our per capita 
income is so low. Because, existence 
does not mean satisfying the hunger or 
having two square meals a day.

As We are heading towards a socialist, 
classless society, which is our goal, the basic 
amenities of life should be provided to
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A t a . As such, fiiihily planning shndd 
reiflly becbme the flag of oar future pro. 
fruune, because With it is linked the fonre 
Of the country Therefore. I am glad 
tfcgt Some of our younger Members parti-
cipated in the debate alorg with the elder 
people. All of us should be united in 
this not onl> on the floor Of the House* 
not only in the speeches made here, but 
wc; should link this programme with 
every speech that we make m any part of 
th<j country. I think We should make 
it a part of our creed and mobilise public 
opinion, and that will really act.

It is said that there are t*ree means of 
fast communication if you want to send a 
message quickly. The first is the tele-
phone, the second is the telegram and the 
third is tell-a-wi man because they say 
it travels fast. So, why don't we tell our 
women, educate our women, that it i* 
in their larger interest, the woman is 
the mother, sister and wife, and com-
prises about so per cent of the population.
I would request each and every Member 
of the H use very humbly that they should 
make this part of their programme.

Apart from this, there is a misunder-
standing which may hurt this movement  ̂
Which I would certainly like to clarify. 
It Was Taised w»th a ver> good and objec-
tive purpose that if We are asked to 
Teduce the population, and rightly too, 
we should not suffer m our representation  ̂
Therefore, it has been ver> clearly late* 
down in the Statement on Population 
Policy which the hon. Minister of Health 
Dr. Karan Singh, laid on the Table of 
the House on 16th April ..

SHRI S. M. BANERJEE • In the 
National Apex Body, a resoluuon was 
brought forward by the Labour Minister 
himself increasing the granting of special 
leave to ladies from 7 to 14 days for family 
planning < perauon. May I know whether 
the same concession Will be given to the 
Government employees also ?

SHRIMATI SUSHILA ROHATGI:
I do not know wb»t the factual position 
IS but we wall onsider it.

The Wider question of family (Man-
ning as such is one wMch concerns *11 
the Banerjees, the Rohatgis and the 
Bhattacharyyas. So it has been decided 
that representation in the Lok Sabha 
and the State Legislatures will be frozen 
on the basis of the 1971 census until the 
year 2,001 Therefore, the foar of th c 
Member that this may have some effect 
on the represenation in the State Leg-
islature and in the Lok Sabha is unfound-
ed. It has been mentioned in that policy 
statement th t the census figures of 1881 
and 1891 will not be considered for the 
purpose of the Lok Sabha or Legislative 
Assembly seats and that the neoessary 
constitutional amendmerts Will be 
brought forward durirg tl e current year. 
Appropriate legislation for other elective 
bodies, it has been said, Will also be un-
dertaken. That clarifies the position.

Many hon. Members raised the question 
of the handloom industry Next to 
agriculture, it is the biggest industry. 
Nearly ten million people are employed 
m it m the rural and stmi-rural areas, and 
naturally Members ha\e a right to be 
slightly agitated over it. The handloom 
industr) is now giving us ver) good foreign 
exchange. It has been included in the 20- 
poirt programme, and is treated as one 
of the priOTit) areas. Special emphasis 
has been laic1 to see 11 at it gives emplo}- 
ment to the people concerned. Our 
handloom products compare Weil with 
those of other countries. The Sivaraman 
Committee wmch went into the question 
has mai'e some recommer dations wh ch 
have been accepted and implemented.

I find, 17 intensive de\elopmentpro-
jects and 20 export-otiented projects 
located in various states have already been 
approved by the Goverrment and are 
being implemented through the State 
Goverrmerts which have to be provided 
with necessary funds in order that the
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scheme may get going without any loss 
o f  time. That shows the sincerity of 
the Government to see that the people 
of the lowest strata are giving employ- 
m *nt and they are able to get incremental 
income to meet their needs.

The question of Tripura, Manipur 
and Assam floods was also broached
yesterday. The rep rts about flood 
damage have been received from these 
three states. Some provision has been
made. As I said, during the Que tion
H >ur earlier, this morning, accocing to 
the Sixth Finance Commission, relief 
measures are required to be financed by 
the States concerned out of their own 
resources with the help of the margin 
money and such re-adjustments of the 
Plan resources as may be necessary. 
All these things are before the Government. 
As I said earlier, if it is necessary, an 
advance from the Central assistance will 
also be made. A Central team will be 
deputed to the States soon after the
necessary request from the States con- 
<cemed is received because that is neces-
sary. The margin money allowed by the 
Sixth Finance Commission to these three 
States is, Assam— Rs. 1*25 crores : Mani-
pur— Rs. 0*04 crore and Tripura — 

Rs. 0*07 crore.

I think, Satnachar also featured in our 
discussion today. It has not only featured 
here but it has also featured in the 
Non-Aligned Conference and all over the 
world, we find people talking about 
Satnachar and the good work done by it. 
It approached the Government for making 
a grant of Rs. 25 lakhs during the current 
year. I find that a sanction has been 
accorded {< t  the grant amounting to Rs. 
10 lakhs to Satnachar and further gran1 
will depend upon the basis of the recommen_ 
dations of the high-powered committee 
Atfhich has been set up. All these things 
are under consideration,

I think, I have covered most of the 
points which have been raised by the hon-

Members. I w uld like to assure them 
that if there are other points to which I 
have not replied it is because these will be 
conveyed to the Ministries concerned and 
full attention will be given to them.

Before I wind up, I thank the hon. 
Members for their participation in the 
discussion on the Supplementary De-
mands for Grants. I would like to b:seech 
humbly that this is the time when our 
ec-n' my has made a brv'ak-thr ugh, that 
there is a buoyancy in investment climate 
and that there is a faith and a sense of 
discipline among the people and the people 
are determined to go ahead with production 
to make a better future for our country 
and we are duty bound to see that this ele-
ment of discipline, an element of ded ica- 
tion and an element of wjrking towards 
making a New India is kept up with all 
speed and with all unity.

SHRI NIMBAJLKAR (Kolhapur) : 
I think, the hon. Minister has missed the 
most important point to which she has 
to reply and that is whether this amount of 
money which is now going to be pumped 
into the market is not going to further 
aggravate the inflati nary tendency in the 
country ?

MR. DEPUTY-SPEAKER : She has
explained that. It is a very insigni-
ficant sum. It is only about Rs. 130 
crores. It is not a very big sum in the 
context of the whole country.

The quesion is :

“ That the respective Supplementary 
sums not exci-ding the amounts 
on Revenue Account and Capital 
Account shown in the third column 
of the Order Paper be granted to 
the Piesident out of the Consoli-
dated Fund of India to defray 
the charges that will come in 
course of payment during the year 
ending the 31st day of March, 
1977 in respect of the following 
demands entered in the second 
column thereof*
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[Mr. Deputy Speaker]
Demands Nos, i ,  2, 7» 25

29> 30, 32, 38, 39>4*» 48, 5i> 
61* 65, 76, 83 to 85, 88 and 
89/’

The motion toas adopted.

[The Demands for Supplementay Grants 

(General), 1976-77, which were voted by 

Lok Sabha are shown below— Ed.]

No. o f Name of Demand 
Demand

Amount of Demand for 
Grant Voted by the House

1 2 3

Revenue Capital

Rs. Rs.

MINISTRY OF AGRICULTURE AND IRRIGA-
TION

X Department of A g ricu ltu re .................................... 20,85,000 ,,

2 Agriculture................................................................ 60,00,00,000 ..

7 Department of Rural Development 

MINISTRY OF COMMERCE

15*00,00,000 ••

14 Foreign Trade and Export Production 

MINISTRY OF DEFENCE J

1,000 40,68,00,000-

25 Capital Outlay on Defence Services . . 

MINISTRY OF ENERGY
*• i5>oo,ooa

29 Ministry of E n e r g y ............................................. 3,78,000

30 Power D evelo p m en t..............................................

MINISTRY OF EXTERNAL AFFAIRS
•• 32,00,02,00a

32 Ministry of External Afijurs . . . . .  

MINISTRY OF FINANCE

2,50,00,000

38 Transfers to State ar.d Union Territory Goverr merts . 9>40,73,ooo ,,

39 Other Expenditure of the Ministry of Finance . 

DEPARTMENT OF REVENUE AND BANKING

58*56,60,000

41 Department of Revenue and Banking

MINISTRY OF HEALTH AND FAMILY PLAN-
NING

3,45*000 **•

48 Family Planning.......................................................

MINISTRY OF HOME AFFAIRS

5,00,00,000 • •

51 Department of Personnel and Administrative Re-
1,000 • •
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1 2 3

MINISTRY OF INDUSTRY AND CIVIL SUP-
PLIES

61 Industries................................................................ .. 1>000.

MINISTRY OF INFORMATION AND BROAD-
CASTING

65 Information and P u b l ic i t y ........................... 1,00,00,000

MINISTRY OF PLANNING 

76 Department of Science and Technology . . . 2,00,00,000

MINISTRY OF STEEL AND MINES

83 Department of S t e e l ............................................... 5>50,ooo 7,28,79,000*

84 Department of M in e s ..............................................  6,00,000

85 Mir.es and M in e r a ls .................................... 1,23,00,000 1,98,00,000*

MINISTRY OF SUPPLY AND REHA BILITATION

88 Department of Rehabilitation . . . . .  .. 46,00,000

DEPARTMENT OF ATOMIC ENERGY

99 A tomic Energy Research, Development and Industrial
P ro jects ..............................................................  .. 1,000

14*50 hr*, Sir, I beg to movet :—

APPROPRIATION (No. 5) BILL, “That the Bill to authorise payment 
and appropriation of certain 
further sums frcm and out of the 
Consolidated Fund of India for 
the services of the financial year 
1976-77, be taken into considera-
tion.”

1976*

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) : Sir, I beg to 
move for leave to introduce a Bill to au-
thorise payment and appropriation of 
certain funher sums from and out of the 
Consolidated Fund of India for the services 
of the financial year, 1976-77.

question is : 
* . ____

MR. DEPUTY-SPEAKER: The

MR. DEPUTY-SPEAKER : The “That the Bill to authorise payment 
and appropriation of certain fur-
ther sums from and out of the 
Consolidated Fund of India for 
the services of the financial year 
1976-77, be taken into considera-
tion.”

question is :

“ That leave be granted to introduce 
a Bill to authorise payment and 
appropriation of certain further 
sums from and out of the Consoli-
dated Fund of India for the service* 
of the financial year 1976-77.”

The motion was adopted.

SHRIMATI SUSHILA ROHATGI: 
Sir, I introducet the Bill.

The motion was adopted.

MR. DEPUTY-SPEAKER : We take 
up clause-by-clause consideTatirn.

♦Published in Gazette of India Extraordinary, PaTt II, section 2, dft'd 20-8-76. 
tlntroduccd/moved with the recommendation of the President.




